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PUBLIC NOTICE

It is hereby informed that the hearings in respect of Opposition/Rectification matters
fixed before Dr. Pawan Kumar Pandey, Deputy Registrar of Trade Marks & Gl listed on i
February, 2022 at the Office of Trade Marks Registry, Kolkata stands adjourned due to

administrative reason. Fresh date of hearing in those matters shall be intimated in due course.
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( DEBANJAN CHAKRABERTTY )
SENIOR EXAMINER OF TRADE MARKS & GI
HEAD OF OFFICE
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